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ORDER BY CIR(:IJI,A'TlON

Hon'ble filr. hrrldip.Siltgh, ifemtrer (.I)

qa 2

}r-

1'he present RA No. lgfr of ?_O04 ha.s treerr f i lect try
f or rev i ew of t.he errcler g)a.sse(t i n OA No. 2 I f o

aplr I ir:ant
a.

t 2003 on zfr. 4. 2004

2' B1' f i r rng ilre present HA, r.he a.lrgrr ir:a.nt rvant to
re-argre the whore ca.se again. whieh i.s not per.missitrre.
lf,hile rlelivering tlie jrrrlgnrent. the revierv a.plrlir;anl was rrrrll.
heard trecar.ce the jurignent. wa.q girren orarly 8S .srrr:h lhe IrA
has no mcr i t.s. r,io error aplra.rent on the f a.r:e clf recor(, has
been po inr.ert out. wh i eh ma!, ca. r r f or rev i ew of r.he orrter.
Itrrther' the HA rloes Dfit come rvi th ilr the a.mbi t of orrle r 1-l
R,re r cpc rea.rt wir:h R,te 22 (:l) (r) (i) of the
Admin istrat ive'I'r ibuna.ls Act-.
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3. 	In view of the above. nothing survives in the RA, 

which is 	accordin1v dismissed. 
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(S.A. SiGH) 	 C 1(1) DiP SINGH 

MEMBER (A) 	 EMBEH (J) 
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